Papers laid on the Table of the House by Ministers/Members

AT FHTYR @ 3(d U 4T USd UR W I3 |
3{TgcH TR ? 2, A SATd Wbl g1 Sl |
THE MINISTER OF HEALTH AND FAMILY WELFARE; AND MINISTER OF
CHEMICALS AND FERTILIZERS (SHRI JAGAT PRAKASH NADDA): Hon.
Chairperson Sir, | beg to lay on the Table a copy each of the following papers
(Hindi and English versions):-
(1) Detailed Demands for Grants of the Ministry of Health and Family
Welfare for the year 2025-2026.
(2) Output Outcome Monitoring Framework of the Ministry of Health and
Family Welfare for the year 2025-2026.

[Placed in Library, See No. LT 1997/18/25]
STV WATAYT & ¥4 WAl a1 W@y iR uRaR wearor Wy § Isg Wt (ot armRTa iRt sneE) ¢

JuIfa Heley, # Rufifad U 94T ued IR [adT §:-
(1) Fefafed w&f @t teues ufd (@@ dur sish
GIHUN):-
dy 2025-2026 & U AW TG B
D1 faeqd 9 |
@h d¥ 2025-2026 & U Y HA@T H1 i
gRomdt 3yaur F R |
[Placed in Library, See No. LT 1998/18/25]
(2) Hﬂﬂ?ﬁ(ﬁﬁﬂﬂ? 3fffaH, 2021ﬁ%rr€r523ﬁ?

eI ST URnfiat ( ) siferfaa,
2021 ﬁ%rm44$s+aﬂﬁﬁ9ﬁ1@ﬁ&rfﬂa§msﬁﬁ
Teh-Uh Uid (fgl T 7ol Twhon) -

(UPh) D131 4875 Sl fa-id 11 FaweR, 2024 & URA
& oA U YRR gl ol dul foe
aRT BT ST UNfidt & gaio -l &
fu IS GEEauE S Wil SR
WG I8 dYUT TERIduTE ST Urenfiie!
fafom)  afdfm, 2021 SR WRAERd
(fafgemq) sffdfaow, 2021 & WOISH &
ol TRt S @ IRfd O & S9H
IfcaRad fadide 4 #3, 2022 & THIE®




ST & URT (F) B! UfaTiod R SHfgfed
fpar T g |

B1.311.4878 Sl faAidh 12 FaR, 2024 & YR
o S0 T UHIRIG g3 T a1 fSrds RT3
gar  oF,  faummemy, WA T W
AT, WOleMSTHS SR, deile &l JSNlg I
& o TReATd Uelidd fifore ghaes &1 ot
" 9o & ¥U H miya foear S sifeNgfd
fparmar g |

[Placed in Library, See No. LT 1999 /18/25]
AP FIRIU GRIM, Bidsbdl & ay 2023-
2024 & e Ufdded & T ufd (Rt au
SISt TRBHRT) FUT TGRS T |

P FRINR GRIM, Bidsbdl & ay 2023-
2024 & HRIBIVN Pt WHR gRT JHI&T HI Th
gfd (Rl TUT 3iUST TXon) |

[Placed in Library, See No. LT 2000/18/25]
3T YR 3mgde I=H, T3 foweh & adf
2023-2024 & TMN® Ufddad & T wid (Bl
dYUT 3T TYXHRON) dUT TETIRITEd o |

T YRS 3mgde =M, T3 foweh & adf
2023-2024 & BBV DI WBR GRT JHI&T
D T gl (el U1 3iSh T |

[Placed in Library, See No. LT 2001/18/25]
SH4Ig gl Y™ uRve, T3 fowl & ad
2023-2024 & Y% Ufdded &f Td Uid (Rl
YT TSI TRPHROT) TYUT T@TIRNEId T |

S gt srqdY uitye, T3 oot & ad
2023-2024 & BB P IRPR GRT THIET
P ISP Ufd (Ral quT 3l Heahr) |

[Placed in Library, See No. LT 2002/18/25]
TS fewcht & 9 2023-2024 F a1 Ufcde @




T ufd (Bl dur S WwHRUn)  dul
ETRIfEd o |

T5 feit & a9 2023-2024 P HRBIT B
WHR GRT GHie &1 T Ufd (Rl I 3
TIDH) |

[Placed in Library, See No. LT 2003/18/25]
ST HRAI Ffben gl ST, =18 foeeit &
q¥ 2023-2024 & ¥ ufdder &t T ufd
(et T SIS TIBHR0T) qUT TETIRINEd g |
IS HRAI ffbeT gl ST, =18 foeei &
gy 2023-2024 & BB B WBR GRI
et D Th gl (el auT iSh T |

[Placed in Library, See No. LT 2004/18/25]
P gt S, % faweh & 9y 2023-
2024 & e Ufdded & Th ufd (Rl aur
SISt TRBRT) TUT QARSI T |

IS U o, 8 fiweh & ¥ 2023-
2024 & HRIBI B TRHR gRT JHIET BT Th
gfa (fg=dt qur iUl Txamvon) |

[Placed in Library, See No. LT 2005/18/25]
TP WA YU TTeH 5, T faealt & Iy
2023-2024 & TIN® Yfddad & T uld (e
qUT 3T YIHRN) |

TSI W@y Fueh T $e%, TS o & a
2023-2024 & TS wrR@rsfl & Th Ufd (Bl
duT 3fUSH WD) dYT 39 W a@raRied
gfddaH |

[Placed in Library, See
No. LT 2006/18/25]
TP ETRY YUTTel! ST s, 7% faedlt & ay
2023-2024 & BBV DI WRBR GRT JHIET
P ISP Ufd (Rl quT 3fUSlt TXavon) |




(11)

IWad (9) H Ifcafad vHl &I 9HT Ued IR 3@ H gT
faee & HRU <H g oo (Bt aur sivsh
TIHN) |

[Placed in Library, See No. LT 2007/18/25]

(W) YafeR a1 Mieh Ay Wy vd R oy
I, R & ay¥ 2023-2024 & A&
gfdded &1 T ufa (el aur STl Ixm )
JYUT ETRIfEd T |

@h garR g it esfta e v Rifeer fagm
TR, RIAHT & a8 2023-2024 & HRIDBI B
WHR GRT GHIEN BI Teh Ufd (fg=<t qu1 sl
TIHRN) |

SR (11) T IfceiRdd T=l &1 GUT Yed IR @ 4 g

faae & HRU ¥ g faavur (R=< aur SRS

TIHN) |

[Placed in Library, See No. LT 2008/18/25]

(TP) RIT YR o I, BB & 9y
2023-2024 & TS Ufddad &1 Th wid (el
dUT 3T TYXHRON) YT AR o |

@H  fed YRR AT M, BRHY & v
2023-2024 & BB DI WBR GRT JHI&T
DI TH Uld (Rl quT 3fUs  Ta) |

SWIad (13) ¥ IfcalRad U= &1 HT Ued | 3@ |

gU faee o HRUT G ara fdaxul (B=al aur sl

TIDHRY) |

[Placed in Library, See No. LT 2009/18/25]

(H) RIT URAE MG IR, IFGR & a8
2023-2024 & TN Hfiddad &1 Th Uid (Bl
T TSI TRBHRT) TYUT TQTARN ST T |

@ SEd YRAE MM YR, I[MR & aN
2023-2024 & BBV HI WBR GRT JHIET
&1 U Ufd (fRwal TUT 3USh I¥u) |




(19)

(20)

(22)

IR (15) U IfcalRad U= &1 GUT Ued | 194 |
BT faeE & HRUI R ardl [davul (fgeal T sl
TIDHRY) |

[Placed in Library, See No. LT 2010/18/25]

(TH) T URAE M IR, dfdst & ay
2023-2024 & TMN® Ufddad &1 T uld (el
T TSIt TBRT) TUT TATIRN ST T |

@) 3T URd oy YRH, dfdsr & oy
2023-2024 & BBV DI WBR GRT JHI&T
D Th gl (el U1 3SH T |

IR (17) U IfcalRad v &1 9UT Ued R 394 |

gU fTE & HRUI GRI ara faavur (fgat T sl

TIHN) |

[Placed in Library, See No. LT 2011/18/25]

(@) 3MREIT YR MY R, A8 & ay
2023-2024 & AN Hfiddad &1 Th Uid (Bl
T TSIt TRBHRT) TYUT TGTIRN ST T |

@n e URdT MfdH ARIM, Eee! & 9y
2023-2024 & BB DI WBR GRT JHI&T
D Th Ufd (Rl quT 3SR |

SWIad (19) H IfcalRad U=l &1 IHT Ued | 1@ |

gU fdee o HRUT G aral fdaxur (=al aur sl

TIDHRY) |

[Placed in Library, See No. LT 2012/18/25]

() IS GAMI Ffobed TRIM, ST & Iy 2023-
2024 & T Ufddad & T Ufd (gl aur
ST TRBHRT) JUT AQTIRIEId T |

@) TP g i SRIM, ST & a9 2023-
2024 & BB B} IRHR GRT THIET B Th
gfd (iRl Tt 3USh TXhvu) |

SWRIad (21) H IfcalRad u=i &1 GHT Ued | @4 |

gU faeie o HRUT G aral fderur (=al aur sl

TIHN) |




(23)

(27)

[Placed in Library, See No. LT 2013/18/25]

(TH) TH, GdIYRT HRER & ¥ 2020-2021, 2021-
2022 3R 2022-2023 & qffe Ufdde B Teh-
th uld (@& ayr S dweRuny  qur
RATRIfErd T |

@) TH, 3EAIgRT, HIAR & a8 2020-2021, 2021-
2022 TUT 2022-2023 & HEABIV B WBR
SR THIGT B Th-Usb Uld (Gt T sish

TIHN) |

ISWRIad (23) H IfcaRad gl &1 IHT Ued R 94 |

gU fdT & SR A arad o9 fdaxor (fgwat

SIS HEHR) |

[Placed in Library, See No. LT 2014/18/25]

(Th) SMgdq R Td UM IRM, THFR &
¥ 2023-2024 & P Ufdded &1 TH Ufd
(Rt qUT SIS TIBHR0T) qUT TETIRNEd O |

@) oMgde e T8 rgdy™ IRIM, THAR &
gy 2023-2024 & BB DI WHR GRI
galen & U ufd (Rl qdur  siUeh

TIDHRY) |

W (25) ¥ IfcaRgd U= &1 U Ued WR 3@ H gU

faee & HRU <H a@r oo (Bt aur sivsh

TIDHRY) |

[Placed in Library, See No. LT 2015/18/25]

U AT, 2013 D URT 394 DI IJU-URT 1(H) b

siatta Fuafafaa uat ot te-te ufa (Rt aur sk

TIDHRT):-

(@) sfeuq SR pHgfcdha BRI fafics,
T5 fewelt & a¥ 2023-2024 & HRBI B
TRHR GRT THIET |

@n sfeaq e wHrgfeda HaReH fafics,
75 facclt &1 9 2023-2024 HT A Ufede,
duERiféd d™ dur 3F W -
HEIATIRIE® Bt [CHOrT |




[Placed in Library, See No. LT 2016/18/25]
fagga T ® weg W= aun AdE iR Adtervi et v ® wsw Wit o dture A9 s -

gyUfa Aeiey, ¥ ufalRad = &) te-us ufa (e} aur il TXHum) T
Ucd IR 39dl §:-
(1) @Y 2025-2026 & o€ faggd #A@T & 3aH! &1
faeqd 4 |
(2) a9 2025-2026 & foU fagga HaTe™ &1 fAvia afvomet
S{IHIUT T |

[Placed in Library, See No. LT 2017/18/25]
Wy 3R ufaR Heamor daray o I w@At; auT THEE iR Idve waray A Iy vt (et ergfirar v

. QU Heleg, H Fofaied o 94l ued WAl § -

(1) (EH) PR SRS SrpreHt (WRd), 7S foweh & adf
2023-2024 & IS Ufdde &1 Th uid (Rl
qYUT TSI TXHRT) qUT TATIRITerd o |

@) IS AR STt (WRd), X faech & af
2023-2024 & BRG] B} THR GRT THef
@1 T Ufd (el auT efUsl Gxavon) |
[Placed in Library, See No. LT 2018/18/25]

2) (Th) WP ofively fan wd Sy IR,
3EHGIEIE P dY 2023-2024 & aIfeh Ufddg
P T Ul (Redl qur SRS WREROn) au
dETRIfEd o |

@) W olwdla Ram wd SfdYM  WRIM,
3EHAIEIG & dY 2023-2024 & HIHBRUN BT
WHR gRI gHlem faavor (Rl dur sish
TIHN) |
[Placed in Library, See No. LT 2019/18/25]

3) (Ub) TP ofiveiy fiam wd orfdyE IR,
DIABIA F TN 2023-2024 & dINb Ufdde
@ TH ufd (=<l dur SfUSh whrun) aul
ETIRIErT T |

@) s oiwdly fRam Td SrgYE WM,
DIABIA & dY 2023-2024 & HEABI P
RPHR GRT THIET & dR § faavor (=<l aur
3FST TXHRN) |
[Placed in Library, See No. LT 2020/18/25]




(10)

(@H) s feceh & A7 T, 78 foweh & af 2023-
2024 & TP Ufdded &I T Ufd (Bl auT
SISt TRBHRT) TYUT QIR eI T |

@) 1S facal & /T B, T3 el F v 2023-
2024 & HRIBIU B WRHR gRT JHIT & TN
T faaror (fg=dt dur 3FISh Thru) |

T (4) H IfcaRad =1 I THT Ued R I8 H g4

foa & ®RU g aren faawor (Rt aur sivsh

TIHN) |

[Placed in Library, See No. LT 2021/18/25]

(Uh) AT &R T 3R Y T IR, 5 faeelt &
q¥ 2023-2024 & dIf¥® Ufdded &I Tk Ufd
(fR=at quUT SRSt TRBRT) JUT TETURNEd T |

@) T & A AR A A I, T ook b
gy 2023-2024 & BBV Bl WHR GRI
gatem o R A fawmu (fg=<t aur SRk

TIHN) |

ST (6) H IfcaRad =l I JHT Ued R I8 | gU

e & SR A arer AR (Bt aum 3idish

TIDHRY) |

[Placed in Library, See No. LT 2022/18/25]

(UH) DieAH TG URNfH TR, TSI
& Y 2022-2023 & dIN® Ufdded &1 TH Ufd
(BT TUT 3T TXH0N) TUT SRATORITEd T |

@) DleAs TH URNfe =M, TS
& TN 2022-2023 F HRIBI B ITWBHR gRI
gatem & IR 4 fawuo (fg=<dl aur sRiel
TIDHRY) |

ST (8) H IfcaRdd Tl Bl THT Ued R 3@ H gU

e & SR A aren AR (Bl aur 3iush

TIDHRY) |

[Placed in Library, See No. LT 2023/18/25]

(UH) DS TG URNfe TR, TSI
& Y 2023-2024 & dIN® Ufdded P Th Ufd
(BT YT 3UIST TXHON) TUT RETORIferd T |




(@

@

PICARIG FABI0 WS TR, TSI
& Y 2023-2024 H HRIDGI B WWHR GRI
gatem & R A fawRo (fg=<dl aur sRieh
TIDHRY) |

[Placed in Library, See No. LT 2024/18/25]
Fdlg ToRumA el ud Uit
JRIM, o9 & dy¥ 2022-2023 & dINH
gfaded @1 T ufd (B qur siielt dwmeo)
JUT TRATIRIEIT Tk |

$Ha UeR9arH  SfYiBe! T uRifie)
TR, T & a8 2022-2023 & HABIT P
WNDHR gRI THiem & IR | faaror (fEdt qur
ST TIHRN) |

SWRIad (11) H IfcwaRad vl &1 IHT Ued WR [ I

BT foae & SR a=1A a1 fderor (Rt adT 3iish
TIHN) |
[Placed in Library, See No. LT 2025/18/25]

) Hag YR NTiF®! Td Tenfiie d=imH,

(@

IS & dN 2023-2024 & dI¥P Ufdde &t Th
gfd (f8al qur 3iUSlt TXHRun) ayT Rarasiferd
D |

Sl ORI HfEiR®! Td Ueifiet dwim,
IAS b dY 2023-2024 P HRIBI Bl WHR
GRT THI&T B U Ul (fg=<dl T el TXahon)
|

[Placed in Library, See No. LT 2026/18/25]
STRIPT ST fa WRUM, <aR, qreig &
q¥ 2023-2024 & A& Ufdded &I TH Ufd
(fR=at quUT SRSt TRBRT) JUT TATIRNEd T |
3RIPTT SHE fau H®IM, TaR, gres &
Y 2023-2024 & HRIBIV BT TRBR GRT THIET
D1 TP Ufd (Bl TUT 3USH TXahun) |

SWRIF (14) T IfctRad Ul &l JUT Ued IR WA= F gU
fdae & ®RU < arer fAaRur (Rl aur 3RS
TIDHRY) |



[Placed in Library, See No. LT2027/18/25]

U HRIFRTH, 2013 DI YRT 394 DI JU-URT 1(W) &
3idiia Fafafad Tt 1 Ue-Ue ufd (Rl dur sl
GIHUN):-

(Kep)

TEeSud (3f$an) fiftres, < fawht & oy 2023-
2024 & BBV BT TWHR gRT JHIeT & JaY
A faauor |

esa Efean fifes, 95 Reeh &1 ad
2023-2024 HT dIN® Ufdded, ARSI Td
qUT 37 R Fzs-AgTeRamsies B fewmfomT |

[Placed in Library, See No. LT 2028/18/25]

S PP T BHYgcew  fafics,
DIABIA] b Y 2023-2024 & BB Pl
PR gRT e & dde 7 fqavor |

T e (s BpEgeed  falcs,
PIARIAT BT TN 2022-2023 T dINeH Hfdded,
dERifed Wd 9yt 3 W -

AETaTIRI&® i fewfomT |

[Placed in Library, See No. LT 2029/18/25]
fegem oififfe e Riftics, tigan &
Y 2023-2024 & HRIBIUN B IXHR GRT JHIET
& Aey T faavor |

fegea™ SiiiHe HiHew [Afcs, THigad &
ay 2023-2024 HT dIe Ufdded, A@TURMEd
A9 dYl 39 W HUFS-HgeEl TRigd ot
fewforT |

[Placed in Library, See No. LT 2030/18/25]
Yoy U8 sddudc sfean fafies, Aivel &
Y 2023-2024 & HRIBIV B THR GRT JHIET
& Aey T faavor |

Jioidey U8 Saaudc sfear fafiice, Aiwer &1
qy 2023-2024 HT dIe Ufdded, A@TURMEd
dd 9 39 W Faae-mgaaiies ot
fewforT |




(17)

[Placed in Library, See No. LT 2031/18/25]
fgeam widagor HaReH ffies, 8 il
& Y 2023-2024 & HHB B! WBR GRI
gHie & gay H faaru |

fEged™ WicarsoRr HIARIE fafics, 73 fac
&1 I¥ 2023-2024 &1 aiffes Ufdde, d@uRifed
qE dYl 39 W HIAs-HgeaeraRies &
femgforr |

[Placed in Library, See No. LT 2032/18/25]
URAT IR® 7 fafies, 75 el & av
2023-2024 & BB B IRHR GRT JHIET B
ey | faaeor |

URAT Iave fm fafies, =5 oo &1 av
2023-2024 H1 dIfNe Ufdded, TQURIEd od
qYT 9 R FTp-HgTeRaruRiers ot fewforT |

[Placed in Library, See No. LT 2033/18/25]

(@

SEIYS dall WicasoR HURTH ffies, fSgre
& dY 2023-2024 & HEB HI WBR GRI
gHten & ey H faaxu |

§eTgA doil Biearger HaRyA fafies, fegme
&1 g¥ 2023-2024 &1 a1 Ufdde, aaruRife
T qYl 39 W HIe-AgeERied &
fewforT |

IOE TN T pHgeerd fafics, SR
& qY 2022-2023 F HHBN Bl WHR gR]
Tt |

IOE TN T pHgeerd fafics, SR
&1 9Y 2022-2023 &1 aiifes Ufdded, AaTuRifard
Y dYl 39 W HIs-ugeeraRies &
fewfory |

ST (16) B! A W& (U ¥ & dd) § Ifearad g=
®I GHT Jed IR I8 | gU fadd & SR g ara gi=
fagzor (fe=<t qur 3ish Txaru) |

[Placed in Library, See No. LT 2034/18/25]



(21)

(22)

Th) PN Sfdeh JRIM, ST & a¥ 2023-2024 &
aif® ufdded & TH Ui (Rl aur 3ish
TDHRT) qUT THTIRIEHd g |

@) P e TRM, ST & a¥ 2023-2024 &
BHTRIBIUN Bl THR GRT GHIET BT b Ufd (=<
qUT TSI GIHRT) |

IWRIEd (18) T IfceiRad Ul &l IUT Ued R &+ | gU

foae & ®RU < arar fJavur (Rl aum 3feh

TIHN) |

[Placed in Library, See No. LT 2035/18/25]

Tdh) ST BBl mﬁm miareg & a9
2023-2024 & AP Ufdded &1 T ufd (Rt
JUT SISt TIBHROT) FYUT TATARN ST T |

@) sfeum wmieiftr sHwE, msree & oY
2023-2024 & HRIBIUN Bt TRBHR gRT THI&T P
TS Ufd (el TUT 3iUSH IXahu) |

SWRIEd (20) T IfcetRad Ul &l JUT Ued IR Wa- H gU

foae & HRU <= arar faRur (=< aur 3

TIDHRY) |

[Placed in Library, See No. LT 2036/18/25]
YR T4 gRve fAHTH, 1947 &1 URT 16 &I IU-
URT (3) & 3fid Fafafad sifgaamsif @ tH-ud ufd

(UPH) HRAT T8 gRve (SIfsardRias faxvsmar AR
H O @ fewmn 2 Yeiedt um) fafas,
2023 Sl faAidh 21 3feR, 2024 & URA &
A0 H  OgET 9§, BI1.E.11-1/2024-
METTI(UH) H USRI T o |

@) YrRdawm T8 ufRue (MuTdeTa 3R 3MTUel
fa=rvsar AT & o Re fSwm 2 e
) fafgy, 2023 S fddie 21 Sy,
2024 & YRA & o0 § OGN I, WI.H.11-
1/2024-3T5 T4 (Gl) H THTRIT §T Y |




(24)

(ci)

YR 19 gRue (SURMS ¢EHTd faRivsmarn
IR o de IR fewmr 2 Isiedl URIH)
fafam, 2023 S fgqid 21 3SR, 2024 &
YR & IS0 T SR H. B1.5.11-1/2024-
RTTHI(IH) H USRI gL Y |

YR T3 aRuE (FGTaRT AR & 74 Uad =R
(TAUSITEA) 2 JdPR Yeited! g fafras,
2023 Sl faAidh 21 3SR, 2024 & URA &
A0 U ORgET . WI1H.11-1/2024-
RTTI(ER) & UHTRId gT U |

YR N oRue (UaRmo 9T & 99
YIITR (TTHETEA) ? JIdh IR Isiad! Um)
fafgm, 2023 Sl faAid 21 SfHeR, 2024 &
URd & o0 § RS I, B1.H.11-1/2024-
RN (U H UHIRIA gT Y |

URAT T uRug (GRRA® aRkT oumm o
Tq.uEE!) fafHay, 2023 S fadie 21 SfadsR,
2024 & URA & o9 T HIOGEAT I. WI.H.11-
1/2024-3TSTAH (1) H THTRIT T Y |

SWRIE (22) T IfctRad Ul &l IUT Ued IR @ | gU
faae & HRU S aid 3 fJavor (=<t aur 3t
TIHN) |

[Placed in Library, See No. LT 2037/18/25]
faferiad o=l &1 th-us ufd (Bl dur sitslt dwehrun)

(Uep)

@)

¥ 20252026 & U TEA SR UTRE™H
fqUTT, IO IR IaRF HATTT P fIaH! B
faeqd 9 |

¥ 20252026 & foU TEEA SR UTRE™H
Ry, A iR IR® Haem &1 Al
URUMHT 301 U |

qy 2025-2026 & foTT RS AT, I 3R
SIRD HATTI DI SJaM] ! fawgd Al |

[Placed in Library, See No. LT 2038/18/25]



THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE;
AND MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH):

Sir, | beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi
and English versions) of the Ministry of External Affairs for the year 2025-2026.
[Placed in Library, See No. LT 2039/18/25]
THE MINISTER OF STATE IN THE MINISTRY OF PORTS, SHIPPING AND
WATERWAYS (SHRI SHANTANU THAKUR): Sir, | beg to lay on the Table:-
(1) (i) A copy of the Annual Administration Report
(Hindi and English versions) of the Paradip Port
Authority, Paradip Port, for the year 2023-2024.
(ii) A copy of the Annual Accounts (Hindi and English
versions) of the Paradip Port Authority, Paradip Port,
for the year 2023-2024, together with audit report
thereon.
(i) A copy of the Review (Hindi and English versions)
by the Government of the working of the Paradip
Port Authority, Paradip Port, for the year 2023-2024.
(iv) A copy of the Review (Hindi and English versions)
by the Government on the audited accounts of the
Paradip Port Authority, Paradip Port, for the year
2023-2024.
[Placed in Library, See No. LT 2040/18/25]
(2) (i) A copy of the Annual Administration Report (Hindi
and English versions) of the Calcutta Dock Labour
Board, Kolkata, for the year 2023-2024, alongwith
Audited Accounts.
(i) A copy of the Review (Hindi and English
versions) by the Government on the Audited
Accounts of the Calcutta Dock Labour Board,
Kolkata, for the year 2023-2024.
(3) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (2)
above.
[Placed in Library, See No. LT 2041/18/25]
(4) (i) A copy of the Annual Accounts (Hindi and
English versions) of the Mumbai Port Authority,



Mumbai, for the year 2023-2024, together with Audit
Report thereon.

(i) A copy of the Review (Hindi and English versions)
by the Government on the Audited Accounts of the
Mumbai Port Authority, Mumbai, for the year 2023-
2024.

(5) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (4)
above.

[Placed in Library, See No. LT 2042/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE

(SHRI SANJAY SETH): Sir, | beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and

English versions):-

(i) Detailed Demands for Grants of the
Ministry of Defence for the year 2025-2026.
(i) Defence Services Estimates for the year

2025-2026.

[Placed in Library, See No. LT 2043/18/25]

(2) A copy each of the following papers (Hindi and

English versions):-

(i) Memorandum of Understanding between
the BEML Limited and the Department of
Defence Production, Ministry of Defence, for
the year 2024-2025.

(i) Memorandum of Understanding between
the Hindustan Aeronautics Limited and the
Department of Defence Production, Ministry of
Defence, for the year 2024-2025.

[Placed in Library, See No. LT 2044/18/25]

(3) A copy each of the following Notifications (Hindi
and English versions) under sub-section (4) of
Section 350 of the Cantonments Act, 2006:-

(i) The Babina Cantonment Board Solid Waste
Management Bye-laws, 2024 published in



(iif)

Notification No. S.R.O. 182(E) in Gazette of

India dated 20" November, 2024.

The Nainital Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 161(E) in Gazette of
India dated 14" November, 2024.

The Barrackpore Cantonment Board Solid

Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 183 in Gazette of

India dated 20™" November, 2024.

The Badamibagh Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 186(E) in Gazette of

India dated 215t November, 2024.

(v) The Kamptee Cantonment Board Solid Waste

(vii)

(viii)

(ix)

Management Bye-laws, 2024 published in
Notification No. S.R.O. 166(E) in Gazette of

India dated 18" November, 2024.

The Pachmarhi Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 159(E) in Gazette of

India dated 14t November, 2024.

The Mhow Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 165(E) in Gazette of

India dated 14" November, 2024.

The Mathura Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 191(E) in Gazette of

India dated 215t November, 2024.

The Aurangabad Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 184(E) in Gazette of

India dated 20" November, 2024.



(x)

(xii)

(xiii)

(Xiv)

The Bareilly Cantonment Board Solid Waste

Management Bye-laws, 2024 published in
Notification No. S.R.O. 153(E) in Gazette of

India dated 13" November, 2024.

The Almora Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 157(E) in Gazette of

India dated 14t November, 2024.

The Ferozepur Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 180(E) in Gazette of

India dated 19" November, 2024.

The Jalapahar Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 200(E) in Gazette of

India dated 2"9 December, 2024.

The Roorkee Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 144(E) in Gazette of

India dated 12th November, 2024.

[Placed in Library, See No. LT 2045/18/25]

(xv)

(xvi)

(xvii)

The Jalandhar Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 178(E) in Gazette of
India dated 19t November, 2024.

The Lansdowne Cantonment Board Solid

Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 141(E) in Gazette of

India dated 11" November, 2024.

The Subathu Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 192(E) in Gazette of

India dated 215t November, 2024.



(xviii)

(xix)

(xxi)

(xxii)

(xxiii)

(xXiv)

(Xxv)

(xxvi)

The Clement Town Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 140(E) in Gazette of

India dated 11" November, 2024.

The Ajmer Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 179(E) in Gazette of

India dated 19t November, 2024.

The Varanasi Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 156(E) in Gazette of

India dated 14" November, 2024.

The Wellington Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 189(E) in Gazette of

India dated 215t November, 2024.

The Ahmedabad Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 172(E) in Gazette of

India dated 18th November, 2024.

The Lebong Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 176(E) in Gazette of

India dated 18" November, 2024.

The Fatehgarh Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 146(E) in Gazette of

India dated 12t November, 2024.

The Landour Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 163(E) in Gazette of

India dated 14th November, 2024.
The Allahabad Cantonment Board Solid
Waste Management Bye-laws, 2024 published



(xxvii)

(xxviii)

(XXix)

(xxx)

(xxxi)

(xxxii)

(xxxiii)

in Notification No. S.R.O. 139(E) in Gazette of

India dated 11" November, 2024.

The Agra Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 138(E) in Gazette of

India dated 11" November, 2024.

The Dehu Road Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 201(E) in Gazette of

India dated 2" December, 2024.

The Dehradun Road Cantonment Board
Solid Waste Management Bye-laws, 2024
published in Notification No. S.R.O. 145(E) in

Gazette of India dated 12th November, 2024.
The Kasauli Cantonment Board Solid Waste

Management Bye-laws, 2024 published in

Notification No. S.R.O. 170(E) in Gazette of

India dated 18" November, 2024.

The Clement Town Cantonment Board
(Digging and Use of Bore Wells) Regulations,
2024 published in Notification No. S.R.O.

104(E) in Gazette of India dated 8" August,
2024.

The Dehradun Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 105(E) in

Gazette of India dated 81" August, 2024.

The Dalhousie Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 79(E) in

Gazette of India dated 29 August, 2024.

[Placed in Library, See No. LT 2046/18/25]

(xxxiv)

The Jammu Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024



(XXXV)

(Xxxvi)

(xxxvii)

(xxxviii)

(Xxxix)

(x1)

(xlii)

published in Notification No. S.R.O. 89(E) in

Gazette of India dated 61 August, 2024.

The Jhansi Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 110(E) in

Gagzette of India dated 91" August, 2024.

The Shahjahanpur Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 148(E) in Gazette of

India dated 13" November, 2024.

The Bakloh Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 164(E) in Gazette of

India dated 14t November, 2024.

The Morar Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 167(E) in Gazette of

India dated 18" November, 2024.

The Pune Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 194(E) in Gazette of

India dated 22"d November, 2024.

The Ambala Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 154(E) in Gazette of

India dated 13" November, 2024.

The Chakrata Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 147(E) in Gazette of
India dated 12th November, 2024.

The Nasirabad Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 158(E) in Gazette of

India dated 14" November, 2024.



(xliii)

(xliv)

(xIv)

(xIvi)

(xlvii)

(xIviii)

(xlix)

(Li)

The Danapur Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 137(E) in Gazette of

India dated 8™ November, 2024.

The Jabalpur Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 149(E) in Gazette of

India dated 13t November, 2024.

The Amritsar Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 151(E) in Gazette of

India dated 13" November, 2024.

The Kamptee Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 123(E) in

Gazette of India dated 12" August, 2024.

The Ramgarh Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 125(E) in

Gazette of India dated 12t" August, 2024.

The Mhow Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 91(E) in

Gazette of India dated 6! August, 2024.

The Ranikhet Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.O0. 81(E) in

Gazette of India dated 2" August, 2024.

The Chakrata Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.O. 94(E) in

Gazette of India dated 7! August, 2024.
The Agra Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024



(Lii)

published in Notification No. S.R.O. 87(E) in

Gazette of India dated 61 August, 2024.

The Bareilly Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 93(E) in

Gazette of India dated 7t August, 2024.

[Placed in Library, See No. LT 2047/18/25]

(Liii)

(Liv)

(Lvi)

(Lvi)

(Lviii)

The Allahabad Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 101(E) in

Gazette of India dated 81" August, 2024.

The Landour Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 96(E) in

Gazette of India dated 7! August, 2024.

The Ayodhya Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 92(E) in

Gazette of India dated 7! August, 2024.

The Kanpur Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 111(E) in

Gazette of India dated 91" August, 2024.

The Lansdowne Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 100(E) in

Gazette of India dated 8! August, 2024.

The St. Thomas Mount cum Pallavaram
Cantonment Board (Digging and Use of Bore
Wells) Regulations, 2024 published in
Notification No. S.R.O. 130(E) in Gazette of

India dated 13" August, 2024.
The Deolali Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024



(Lxi)

(Lxii)

published in Notification No. S.R.O. 107(E) in

Gazette of India dated 9t August, 2024.

The Meerut Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 86(E) in
Gazette of India dated 5! August, 2024.

The Bakloh Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 78(E) in

Gazette of India dated 2"d August, 2024.

The Cannanore Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 122(E) in

Gazette of India dated 12t August, 2024.

[Placed in Library, See No. LT 2048/18/25]

(Lxiii)

(Lxiv)

(Lxv)

(Lxvi)

(Lxvii)

The Dehuroad Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 106(E) in

Gazette of India dated 8! August, 2024.

The Fatehgarh Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 108(E) in

Gazette of India dated 91" August, 2024.

The Dagshai Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 83(E) in

Gazette of India dated 5" August, 2024.

The Sagar Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 115(E) in
Gazette of India dated 9t August, 2024.

The Aurangabad Cantonment Board

(Digging and Use of Bore Wells) Regulations,
2024 published in Notification No. S.R.O.



(Lxviii)

(Lxix)

(Lxx)

(Lxxi)

(Lxxii)

(Lxxiii)

(Lxxiv)

120(E) in Gazette of India dated 12th August,
2024.

The Secunderabad Cantonment Board
(Digging and Use of Bore Wells) Regulations,
2024 published in Notification No. S.R.O.

126(E) in Gazette of India dated 12th August,
2024.

The Badamibagh Cantonment Board
(Digging and Use of Bore Wells) Regulations,
2024 published in Notification No. S.R.O. 82(E)
in Gazette of India dated 2nd August, 2024.

The Shillong Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 116(E) in

Gazette of India dated 9" August, 2024.

The Ahmednagar Cantonment Board
(Digging and Use of Bore Wells) Regulations,
2024 published in Notification No. S.R.O.

118(E) in Gazette of India dated 12th August,
2024.

The Barrackpore Cantonment Board
(Digging and Use of Bore Wells) Regulations,
2024 published in Notification No. S.R.O.

121(E) in Gazette of India dated 121" August,
2024.

The Babina Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 127(E) in

Gazette of India dated 13" August, 2024.

The Danapur Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 88(E) in

Gazette of India dated 6" August, 2024.



(Lxxv) The Ajmer Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 119(E) in

Gazette of India dated 12" August, 2024.
(Lxxvi) The Ranikhet Cantonment Board Solid

Waste Management Bye-laws, 2024 published

in Notification No. S.R.O. 142(E) in Gazette of

India dated 11th November, 2024.

(Lxxvii) The Ramgarh Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 171(E) in Gazette of

India dated 18" November, 2024.

(Lxxviii) The Shillong Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 187(E) in Gazette of

India dated 215t November, 2024.

(Lxxix) The St. Thomas Mount Cum Pallavaram
Cantonment Board Solid Waste Management
Bye-laws, 2024 published in Notification No.

S.R.0O. 181(E) in Gazette of India dated 19th
November, 2024.

(Lxxx) The Belgaum Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 185(E) in Gazette of

India dated 20t November, 2024.

(Lxxxi) The Secunderabad Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 198(E) in Gazette of
India dated 2"9 December, 2024.

[Placed in Library, See No. LT 2049/18/25]

(Lxxxii)  The Kasauli Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 84(E) in

Gazette of India dated 5! August, 2024.



(Lxxxiii) The Ranikhet Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 80(E) in

Gazette of India dated 29 August, 2024.
(Lxxxiv) The Ambala Cantonment Board (Digging

and Use of Bore Wells) Regulations, 2024

published in Notification No. S.R.O. 77(E) in

Gazette of India dated 2"¥ August, 2024.
(Lxxxv) The Pune Cantonment Board (Digging and

Use of Bore Wells) Regulations, 2024

published in Notification No. S.R.O. 114(E) in

Gazette of India dated 91" August, 2024.
(Lxxxvi) The Amritsar Cantonment Board (Digging

and Use of Bore Wells) Regulations, 2024

published in Notification No. S.R.O. 102(E) in

Gazette of India dated 8! August, 2024.
(Lxxxvii)  The Jutogh Cantonment Board (Digging and

Use of Bore Wells) Regulations, 2024

published in Notification No. S.R.O. 90(E) in

Gazette of India dated 6! August, 2024.
(Lxxxviii)) ~ The Mathura Cantonment Board (Digging

and Use of Bore Wells) Regulations, 2024

published in Notification No. S.R.O. 112(E) in

Gazette of India dated 91" August, 2024.
(Lxxxix) The Ferozpur Cantonment Board (Digging

and Use of Bore Wells) Regulations, 2024

published in Notification No. S.R.O. 95(E) in

Gazette of India dated 7t August, 2024.

(xc) The Subathu Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 131(E) in

Gazette of India dated 13" August, 2024.
(xci) The Kirkee Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024



(xcii)

(xciii)

(xciv)

(xcv)

(xcvi)

(xcvii)

(xcviii)

(xcix)

published in Notification No. S.R.O. 128(E) in

Gazette of India dated 13" August, 2024.

The Cannanore Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 199(E) in Gazette of

India dated 2"9 December, 2024.

The Sagar Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 193(E) in Gazette of

India dated 215t November, 2024.

The Dagshai Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 162(E) in Gazette of

India dated 14t November, 2024.

The Merrut Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 143(E) in Gazette of

India dated 12" November, 2024.

The Jammu Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 168(E) in Gazette of

India dated 18t November, 2024.

The Ayodhya Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 152(E) in Gazette of

India dated 13" November, 2024.

The Delhi Cantonment Board Solid Waste
Management Bye-laws, 2023 published in
Notification No. S.R.O. 23(E) in Gazette of

India dated 22"d September, 2023.

The Ahmednagar Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 177(E) in Gazette of

India dated 19" November, 2024.



The Lucknow Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 160(E) in Gazette of

India dated 14! November, 2024.

The Jutogh Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 173(E) in Gazette of

India dated 18" November, 2024.

[Placed in Library, See No. LT 2050/18/25]

(cii)

(ciii)

(Civ)

(cv)

(cvi)

(cvii)

The Dalhousie Cantonment Board Solid
Waste Management Bye-laws, 2024 published
in Notification No. S.R.O. 169(E) in Gazette of

India dated 18" November, 2024.

The Kirkee Cantonment Board Solid Waste
Management Bye-laws, 2023 published in
Notification No. S.R.O. 174(E) in Gazette of

India dated 18" November, 2024.

The Ahmedabad Cantonment Board
(Digging and Use of Bore Wells) Regulations,
2024 published in Notification No. S.R.O.

117(E) in Gazette of India dated 121" August,
2024.

The Lucknow Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 85(E) in
Gazette of India dated 5! August, 2024.

The Jhansi Cantonment Board Solid Waste

Management Bye-laws, 2024 published in
Notification No. S.R.O. 190(E) in Gazette of

India dated 215! November, 2024.

The Deolali Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 188(E) in Gazette of

India dated 215t November, 2024.



(cviil)

(cvix)

(cxi)

(cxii)

(cxiil)

(cxiv)

(cxv)

(cxvi)

The Kanpur Cantonment Board Solid Waste
Management Bye-laws, 2024 published in
Notification No. S.R.O. 150(E) in Gazette of

India dated 13! November, 2024.

The Varanasi Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 97(E) in

Gazette of India dated 8" August, 2024.

The Morar Cantonment Board (Digging and
Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 129(E) in

Gazette of India dated 13! August, 2024.

The Shahjahanpur Cantonment Board
(Digging and Use of Bore Wells) Regulations,
2024 published in Notification No. S.R.O. 98(E)

in Gazette of India dated 81" August, 2024.

The Pachmarhi Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 113(E) in

Gazette of India dated 9! August, 2024.

The Nasirabad Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 124(E) in

Gazette of India dated 12" August, 2024.

The Belgaum Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 103(E) in

Gazette of India dated 8! August, 2024.

The Jabalpur Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024
published in Notification No. S.R.O. 109(E) in

Gazette of India dated 91" August, 2024.
The Roorkee Cantonment Board (Digging
and Use of Bore Wells) Regulations, 2024



published in Notification No. S.R.O. 99(E) in
Gazette of India dated 8! August, 2024.

(4) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (3)
above.

[Placed in Library, See No. LT 2051/18/25]

(5) A copy each of the following papers (Hindi and

English versions) under sub-section 1(b) of Section 394
of the Companies Act, 2013:-

(i) Review by the Government of the working
of the Advanced Weapons and Equipment India
Limited, Kanpur, for the year 2023-2024.

(ii) Annual Report of the Advanced Weapons
and Equipment India Limited, Kanpur, for the
year 2023-2024, alongwith Audited Accounts
and comments of the Comptroller and Auditor
General thereon.

(6) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (5)
above.

[Placed in Library, See No. LT 2052/18/25]
THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI V. SOMANNA): Sir, on behalf of my colleague Shri Ravneet
Singh, | beg to lay on the Table:-
(1) A copy of the Report (Hindi and English versions) on

the progress made in the intake of Scheduled Castes

and Scheduled Tribes against vacancies reserved for

them in recruitment and promotion categories on the

Railways for the year ending 315t March, 2024.

(2) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(1) above.

[Placed in Library, See No. LT 2053/18/25]
(3) A copy each of the following Notifications (Hindi and
English versions) under of Section 199 of the Railway



Act, 1989:-

(i) The Indian Railways (Open Lines) General
(Second Amendment) Rules, 2024 published
in Notification No. G.S.R. 778(E) in Gazette of

India dated 23" December, 2024 together
with a corrigendum thereto published in
Notification No. G.S.R.21(E) (in Hindi version

only) dated 7t January, 2025

(i) The Indian Railways (Open Lines) General
(Third Amendment) Rules, 2024 published in
Notification No. G.S.R. 01(E) in Gazette of

India dated 15t January, 2025.

(iii) The Kolkata Metro Railway General (First
Amendment) Rules, 2025 published in
Notification No. G.S.R. 80(E) in Gazette of

India dated 28" January, 2025.

[Placed in Library, See No. LT 2054/18/25]
(4) A copy of the Railway Claims Tribunal (Procedure)
Amendment Rules, 2024 (Hindi and English versions)
published in Notification No. G.S.R. 725(E) in Gazette

of India dated 19" December, 2024 under sub-section
(3) of Section 30 of the Railways Claims Tribunal Act,
1987.
[Placed in Library, See No. LT 2055/18/25]
e R AT R HaTe § s B e wieh a1 : THTANG Heled, H Fafafed = o
Uod IR 39l § -
(1) (Th) P ST SHABR TREN SANT, T3 faeel & o
2023-2024 & AP Yfddad & Th Ufd (el
T TSIt TRPHROT) JYUT T@TaRNeId T |
@) P S HUDBR TR T, 75 foeeh & Iy
2023-2024 & HEABIU P IRPR GRT THIET
P U Ufd (fR=al TUT 3USH TXhu) |
(2) (TH) dREARA Siedl BIdexH, Hag & dy 2021-
2022 & A Ufddad & U ufd (gwal au




TSI TXHON) TUT RTINS T |

@) dRedRd 3fSa BISeYH, Hus & a¥ 2021-

2022 &% BB DI IRHR gRT JHIET Bt TH
gfa (fR<t auT 3Rish Teazu) |

Suge (2) H Sfcifad Wi 1 Gl ued R 3@ H §U
fdae & ®RU < grar faavur (Rl aum 3ish
TIHN) |

[Placed in Library, See No. LT 2056/18/25]

() IS AfGe 3N, 75 faeell & ay 2023-2024

& ditich Ufdde &t Tb Ul (3=l aur siuish
TEDHRT) TUT TR g |

@) st ofgar sman, = fawh & oy 2023-2024

P BRG] D WBHR gRT JHIT I TH Ufd
(fe<l TUT SRS TXhrw) |

[Placed in Library, See No. LT 2057/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF
EXTERNAL AFFAIRS; AND MINISTER OF STATE IN THE
MINISTRY OF TEXTILES (SHRI PABITRA MARGHERITA):
Sir, | beg to lay on the Table:-

(i

(iif)

(i)

i)

A copy of the Annual Report (Hindi and English
versions) of the Indian Council for Cultural
Relations, New Delhi, for the year 2023-2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Indian Council for Cultural
Relations, New Delhi, for the year 2023-2024,
together with Audit report thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
Council for Cultural Relations, New Delhi, for the
year 2023-2024.

[Placed in Library, See No. LT 2058/18/25]

A copy of the Annual Report (Hindi and English
versions) of the Nalanda University, Nalanda, for
the year 2023-2024.



(i) A copy of the Annual Accounts (Hindi and English
versions) of the Nalanda University, Nalanda, for
the year 2023-2024, together with Audit report
thereon.

(i) A copy of the Review (Hindi and English versions)
by the Government of the working of the Nalanda
University, Nalanda, for the year 2023-2024.

Statement (Hindi and English versions) showing reasons
for delay in laying the papers mentioned at (2) above.

[Placed in Library, See No. LT 2059/18/25]
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